
industry to corn te with foreign com- be pleased to state the rate of interest 
@ee and ma E" e automatic invest- charged by nationalised banks from 
ment in joint ventures abroad to help riority sector units on cash credit 
promote Indian products abroad; and f' imits during last year and at present? 

(b) if so, by when such a policy is 
proposed to be announced? THE MINISTER OF STATE IN 

THE MINlSTRY OF FINANCE 

deration. 
24 \ The existing rates of interest on loans, 

including cash credit, granted to prio- -troFM%% N&bEs rity actor units as stipulated by RBI 
and the rates of interest ~revalent be- 

2506. DR. KRUPASI fore 22nd Sept., 1990 ard given in the 
Will the Minister oFD%%8!E attached statement. 

Th existing rate 01 inIe?&rI on cuh  credit limits grrurled 10 prioril) secto mits 

Rate of inkrest perceatagc pa 
annum and tbe date from w+kb t k y  

Sizr of loan came into force 

22-9-90 1 3 4 9  1 4-7-91 

. . .  (A) Upto and inclusive of Flr. 7,500 10 -0 10 Q 10 Q 
(B) OHt RI. 7.W and upto Rs. 15,000 . . 1 1  .5 1 1  .5 1 1  5 
(0 Ova h. 15,000 and upto 25,000 . . 12 -0 I2 -0 10 0 
(D) O W  R1.25,tKIOdupto R1. 50.01000 . . 14 .O 14 0 14 3) 
@) ~RhS0,0001md~ptoRt.2~00Lalrhs . 15 Q I5 0 IS 0 
(p) o \ a 1 ~ 1 . 2 . 0 0 ~ o l r h l  . . . . .  16 Q 17 0 18 -5 
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Category and sbe of loan Rate of intcrast 
per annum 

11. SMALL SCALE INDUSTRY 

Composite Loan upto Rs. 15,000 

(A) Upto and inclusive of Rs. ? a00 Lakhs , , 12.5 to 14-00 
(B) Over Rs. 2.00 Lakhs and uplo Rs. 3.00 Lahhs . 14 .O to 1 5  .,( 
(C) O m  Rs. 25 .OI) Lakhs . . 16 .WMixinrnuni) 
Adi.anm to stale le\cl corporalinns for abslsllng. Arl~rans. 
Villagc and Cottage Industr~rts (for the purposc of purchave 
and suppl) of ir.puts tcj and or thc marheling of lhes output of 
the beneficiancs) . . . 12.5 

Ad\anccs to state-sponsored schcdulcd caste scl?cc!uicd tr~bcs 
dc\dopmenr corporations (for Ihc p u r ~ o s r  of pur~llasc and 
supplj of inputs to and,or the marketing of the ourruts of fhc 
beneficiaries r . . . . . 12.5 

Ill. OTHER CATEGORIES 
!I.  Retail Wade a d w a s -  

(A) Limits uptoand jnclusivcofls. 5,000 . . . . 1 2 . 5  
(3 )  O W  Rs. 5.000 and upto Rs. 2 5 . W  , . . . 1? .51015-0  
(C1 Over Rs. 25,000 and upto Rs. I .00 laLh . . . 15.0 to 16.0 
(D) O m  Rs. 1.00 lakh . . -  . . . 16*O(Minimum) 

2. Educational Advanccs 

3. Priority Sector not olhenrir  spwiti4 . . . . I4 .O 10 15 .$ 

4. D.R.I. Advanm . . 4:; 

Pmkhity Liaied Bosus to Dock 
Workers 

~ N S F ~ R T  be pleased to state : 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACE 
TRANSPORT (SHRI JAGDISH TY- 
TLER) : (a) Yes, Sir. A Mcmorandum 
of claims was  received from three 
Federations of Port and Dock Workers 
in February, 1991. 

(a) w W e r  the dock workers have 
submitted a Mcmorandum demanding 
productivity linkcd bonus for 1990.91 
and settlement of pending issue; and 

(b) if so, tbe action proposed lo bC 
&en by the Government in this 
nylrd ? 

(b) The demands were examined 
and a reply was sent to the Federations 
in April, 1991. As regards the demand, 
for payment of Bonus for 1990-91 
i t  is proposed to be discussed with thc 
repnstntativas of Federations of Port 
and Dock Workers to am'vc at a new 
set t lcment. 


